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Winding up of the State Farms Cor-
poration of Indis

SHRI MAHENDRA PRA.
the Minister of AGRI-
CULTURE be pleased to state:

252,

(a) whether a high Powered Com.
mittee which had gone into the work-
ing of the States Farmg Corporation
of India, had recommended winding
up of the Corporation;
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(b) if so, what were the reasons

therefor; and

(c) what decision hag been taken
in the matter?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION IN THE

MINISTRY OF AGRICULTURE (SHRI

JAYANTILAL VIRCHANDBHAY
SHAH): (a) No, Sir,

(b) and (c) Do not arise,
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